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MESSAGE FROM THE LOK SABHA
The Prevention of Terrorism (Amendment) Bill, 2003

SECRETARY-GENERAL: Sir, | have to report to the House the
following message received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha:-

"in accordance with the provisions of rule 96 of the Rules of Procedur -
and Conduct of Business in Lok Sabha, | am directed to enclose ths:
Prevention of Terrorism (Amendment) Bill, 2003, as passed by Lo+
Sabha at its sitting held on the 16th December, 2003."

Sir, | lay a copy of the Bill on the Table.

SHORT DURATION DISCUSSION

On the Situation in Assam and Bihar due to Railwa:
Recrultment Pollcy—Contd.
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SHRI SWARAJ KAUSHAL : Thank you very much, Mr. Vice-
Chairman, Sir. | had prepared to speak on the manner in which the situation
in the North-East was used by the insurgent organisation. But the debate
seems to be confined to the reservation policy. | am pained to hear this.
Sir,  cannot support a demand for 100 per cent reservation in.any service.
If there were 100 per cent reservation, the people of North-East will remain
in North-East; the people of North will remain in North and | do not know
what will happen to the insurgency problem of North-East. 1t is only by
interaction, only by people from North-East coming to other areas and
people from other areas going to North-East that we can deal with the
insurgency problem. If a Dhumka labour were not to go to North-East, |
do not know what will happen to the border roads in North-East. if an
English teacher was not to go from Kerala, | do not know what will happen
to the literacy standards of North-East. If a Gorkha was not to go from
Darjeeiing to Shillong, 1 do not know what will happen to the milk industry
in the North-East and | can go on and on. The unfortunate partis not the
reservation part. If there is a grievance, | am sure, there is a remedy. If
people of North-East or Assam feel that they have been discriminated
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against, | am sure that somebody can remedy this. One of my friends
here compared the Biharis in Assam with pecple from Mauritius. 1 think,
there is no cor parison. The Prime Minister of Mauritius or Trinidad or
Surinam and so on would remember the name of his village, may be, his
caste and may be his district and may be his State. The preblem with a
Bihari in North-East is or the problem with a Bihari in Assam is that he
does not know the name of his village. He is there for four, five or six
generations. He works in tea gardens. He does the menial job. He lives
like an Assamese. He speaks the Assamese language. He has followed
the Assamese culture. He celebrates Rangoli Bihu. He does not behave
as it he was a visitor to Assam. Sir, | cannot support the demand for 100
per cent reservation because | believe this will only perpetuate the problems
that we have in the North-East. The unfortunate part, Sir, is that the
situation has been used by an insurgent group. My friends here say that
Assam Government was not given adequate help by the Central
Government. Some say, “the demand was for 180 companies and only
120 were given." Sir, the demand for forces from the Centre by the Notrth-
Eastern States or any State is endless. But, you will be well advised to
see your own deployment chart. Why has the State force not been raised
by the North-Eastern States, although the problem of insurgency is there
for the last 55 years? Is it that the funds were not given? Is it that the
funds were not given to modernise the forces there? The fact is, if you
see the deployment chart, you will fing that most of the force is used as
orderlies in the houses of people in power and people in uniformed services.
I am pained to see this. | am pained to see that a person of the leve! of
Deputy Superintendent of Police in the North-East, would have something
like 13 orderlies in his house. Then, who will fight the insurgents? Who
will be there to fight the ULEA? Who will be there to tight the Bodo problem?
With the result, Sir, the problem is continuing for the last 55 years. The
Minister of State for Home is present. Sir, we have ceasefire with NSC(IM)
since 1997. Why is this problem continuing? The problem is that you
have ceasefire with NSCN(iM), but you are doing nothing more. You have
ceasefire with NSC(K). NSCN(K) is colluding with the ULFA and is creating
havoc in Tirap and Changlang districts of Arunachal and we are sitting
quiet about it. Sir, you have not negotiated with the other insurgent groups,
nor have you dealt with the insurgent groups. You must follow one of the
two poticies. Either you talk to an insurgent group, and if an insurgent
group does not come o the negotiating table, how will it come to the
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negotiating table unless you put adequate military pressure? Sir, now
operations—I will just take five minutes. This is the only topic on which |
speak.

THE VICE-CHAIRMAN (DR. A. K. PATEL): You have already
consumed your time.

SHRI SWARAJ KAUSHAL: Give me five minutes. | will conclude. |
don't speak normally on other subjects. Sir, you have started operations
along the Bhutan border. We are very grateful to the Bhutanese Government
‘or having started operations against the ULFAs, the Bodos and the KLO.
Ay only prayer is that these operations must be taken 1o a legical
cenclusion. And, don't limit it only to Bhutan or the bordering districts.
Yasterday, we heard the statement that only two State Governments :n the
North-East have been cautioned. | believe, you must deal with all these
insurgent groups in all the States of North-East, because if you fight in
one region, they will go to ancther region. At the same time, Sir, | believe
you should give a definite and a real call to the underground groups to
come to the negotiating table. It is not enocugh to say that whoever wants
to talk to us, we are prepared to talk to him. This is not the way to begin a
diaiogue. The real way to begin a dialogue is to establish a personal contac!.
reach out to themn and tell them that the underground Commander-in-Chiiei
of the Mizo Army is today number two man in Mizoram; tell them how we
have honoured the Accord. The underground Mizo National Front has been
elected to power far the third term: This is the trust that this country honours.
Please go to them with the Mizuram Accord and see that this serves as a
model. Sir, these insurgent groups are coming forward with very impossible
cenditions. They are saying they will begin the dialogue only if the talks are
held under the auspices of the United Nations. Now, we don't control the
United Nations. How do you bring forward the United Nations to hold Centre's
dialogue with the ULFA? At the same time, | know Paresh Barua is in
Bangladesh; Anup Chetia is in Bangladesh. You should persuade the
Government of Bangiadesh to show a friendly gesture. We are not supporting
a single Bangladeshi insurgent group from our territory. We are co-operating
with the Government of Myanmar. We have conducted joint operations
with the Government of Myanmar. Bhutan Government has come forward
to help us and we will help the Bhutanese Government always. Can the
Bangladeshi Government show sirnilar gesture? The two countries cannot
progress if the Chittagong hill tract is not peaceful and this is possible only
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by mutual co-operation and understanding. They should not play a host to
the ULFA leaders in Bangladesh and, at the same time, the ULFA leaders,
who are presently in Dhaka, who are in Cox’s Bazar, should please come
over and talk to the Government of India and | am sure the Government of
India will stand by its commitment of negotiating all insurgency probtems
in a peaceful manner. Thank you, Sir, you gave me time to speak.

THE VICE CHAIRMAN (DR. A.K. PATEL): Mr. Bhattacharya, although
the time allotted to your party is over, stitl | give you 2-3 minutes.

SHRI KARNENDU BHATTACHARJEE (Assam): Sir, first of all, |
condemn the incidents, which cccurred in Bihar and Assam, and,
particularly, Bibari killings in Assam.

Sir, first of all, everybody says there is regionalism. But you know the
position of the North-East for the last two decades. There are insurgent
groups present like in Jammu and Kashmir. | want to say only two or three
points. Sir, as a Member of the Railway Standing Committee, | met the
Railway Minister several times and explained the real position of the North-
East. He also mentioned that since there is a Supreme Court verdict, there
is no question for any local people. | understand that there is the Supreme
Court verdict. | also told him that the Central Government should fite a Writ
Petition in the Supreme Court. There are regicnal sentiments in everyone.
What is the NDA Government? Regional forces are being encouraged, that
is why this Government is there under the leadership of Shri Atal Bihari
Vajpayee. Sir, | must say that our Chief Minister wrote a letter to the hon.
Prime Minister, and, that | want to mention here. The entire episode was the
result of a wrong policy of the Railway Recruitment Board. Previously, there
was a policy of Preferential Recruitment of iocal youth through local
Employment Exchange up to the pay of Rs. 500 per month, and, the Railways
informed, the then Deputy Minister for Railways, Shri Mohammed Sharief
Qureshi wrote to Shri Tarun Gogoi, Member of Parliament in 1971, "The
present policy, however, has no such provision and all categories of posts of
Railway are open to all the citizens of the country.”

In spite of the Chief Ministér of Assam writing to the Prime Minister
in Novernber, 2000 for implementation of job reservation for local people,
there has been no change in the policy. This has created resentment
among the local people, and, hence this unfortunate incident took ptace.
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Now, about the local employment of chaprasisforthe posts of C& D
categories. | also explained to the Raitway Minister about the C and D
categories. | know the position. In Assam, there are 20 Legislators
representing Bihar, Uttar Pradesh and other places. They are residing in
Assam from generation to generation. There is no question. In particular
Assam, those who are rickshawalas, thelawalas, saloonwalas, they are
all Biharis. Everybody knows it. So, these incidents have happened due
to the wrong policies. Sir, as a Member of the Railway Standing
Committee, | met the Minister several times, and, he is here.

After this, | want to draw the attention of the Home Minister. Our
Chief Minister wrote a letier to Shri Advaniji. In the 14 letters in the last
two years, the State Government made urgent appeal to the Government
of India to sarmark minirmum 180 companies of the Central Para-Miliary
Forces for Assam, as asserted by the Government of India in the year
1999 for maintenance of law and order and to fight militancy. The Chiaf
Minister of Assam has made several requests, in person, and, in writing
to the Prime Minister and the Deputy Prime Minister for the additional
companies of the Central Para-Military Forces. The Chief Mirister of
Assam wrote 14 letters to the Deputy Prime Minister on this matter. The
sudden withdrawal of 21 companies for the ensuing election duty in cther
States and together withdrawal of one ful! battalion of CRPF aggravated
the situation, as the companies were withdrawn frorm counter-insurgency
operation. This .created vacuum that facilitated this violence.

Shri Swaraj Kaushalji, Laluji and the Opposition Leader of Bihar have
visited Assam, and, we welcome them. Assam has two parts. One is the
Brahamputra Valley and the other is Barak Valley. In the Barak Valley, 40
lakh people are residing, and, mainly, 30 to 40 per cent Biharis and Hindi-
speakingtea-garden people are there. | led a procession and a padyatra.
There were about 10,000 Biharis. There was not even a single incident in
the Barak Valiey. In Assam, the Brahamputra Valley incident was
committed by militants of the North East. Gur Chief Minister took a strong
view. He suspended the Superintendent of Police and transferred the
District Collector. Only four days after that, the Home Minister went to
Assam, and he sent some force. That is on 19th or 20th. After 20th,
there was no incident. So, | again say that there is no regional thinking. |
request the hon. Railway Minister to review the recruitment policy, as it
was just mentioned by Nirupamiji. It should be State-wise in Grade 'C'
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and Grade 'D' category posts, and not in the other posts. They should
give all-India posts in the other way, but Grade 'C' and Grade 'D’ category
posts, that is, chaprasi, gangman, etc. should be given to the focal people.
Shri Ahluwaliaji just now said, "We are Indian". We are also Indian. We
also fought for about 40 years. We know the position. There is not the
question of Biharis or Maharashtris or anybody. There is not the question
of local sentiments, and particularly, the sentiments of the North East
people who are facing insurgency for the last decades. And frustrated,
who have taken arms and ammunitions. So, you should take care of this.
Again, | request the hon. Railway Minister to review the recruitment policy.
Thank you.

DR. ARUN KUMAR SABMA (Assam): Thank you, very much, Vice-
Chairman, Sir. Sir, this is a sensitive issue, and | thank the Chair for
giving me this opportunity to discuss the matter. First of all, | condemn
what happened on 9th, on the day of recruitment in Assam, and the
subsequent torture of the passengers of the North Eastern Region for
consecutive three days in the presence of the RPF and Bihar Police,
where rapes, molestation, icoting and all sorts of harassment were done
to the passengers of the North Eastern Region. And, subsequently what
happened in Assam, was very unfortunate, and | also equally condemn
that. This unfortunate incident has far-reaching repercussions, because
in certain media, theré is a tendency of propagating that the people of
Assam are very parochial. This is a quarrel between the Assamese and
the Biharis. | totally denounce that kind of propaganda because Assam
is a place where there is no single community like Assamese. There is
no particular race or caste. Assam is a cosmopolitan society. People,
since long, who have come from various parts of India, even from various
parts of Mongolia, China, Thailand and many other parts, have settled in
Assam and founded a greater Assamese society. The All Assam Students
Union is the organisation which spearheaded the agitation, after which
the incident happened in Assam. The President of the All Assam Students
Union in 1874 was Shri Lallan Prasad Singh. He was from Bihar,; his
forefathers were from Bihar. He represented the All Assam Students
Union, which took a Resolution that 100 per cent jobs in Grade Ill and
Grade IV in the Central Services should go to the local people. We do not
mean by 'local people’ only the Assamese or the Assamee-speaking
people. As other hon. Members have pointed out, all those communities,
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including Nepalis, Bengalis, or all the people, speaking various languages,
or belonging to other religion, they constitute the local poputation. They
may be originally from Bihar, but they are also locals. The point of the
people of Assam was that in the recruitment of Grade Il and Grade 1V
posts, preference should be given to the local youths. The Railway
Recruitment Policy has changed from time to time. | thank Nitishji for the
bold step, which he has taken in advertising these posts which was done
very unsystematically in earlier times. The defective policy of the
Government of India is mainly responsible for all kinds of unfortunate
incidents, which happened in the country. It is the foremost duty of the
Government of India to revise the National Recruitment Policy in the
interest of the nation. We are not demanding it only for the North-East,
but similar reservation policy on regional basis should be given tc the
youth of all the regions of the country. This is our demand. If we go to the
root cause of the problem, it is unemployment. Unemployment is the
root cause of the insurgency in the North-Eastern Region. In Hingi, there
is a proverb. if | am wrong, | may be corrected. " 3R & HeAW 9H, H=
=4 vira R That means the worst thing is getting a job to be employed
by others, but the greatest thing is segli-employment either through
agricufture or business. Now, the question is, in a hundred crore population,
every year one crore labour population that migrate from Bangladesh is
added. Because we have not educated our youth to get self-employed.
So, for what, there is stiff competition? | hope the Government of India
will formulate a policy in the interest of the national unity. Every region
should have an equitable share in development; every region should have
an equitable share in employment—in Government and public sector
jobs. inthat case, hundred per cent has been demanded for the Grade D
and Grade C. For the higher jobs also, there should be some proportionate
representation from all the regions, otherwise some areas of the country
will always feel isolated. There will be no one represented in the National
Capital in the secretariat or in any of the Ministry's posts and there cannot
be a national unity, if this kind of procedure is followed. The technicality
of the Recruitment Policy was so that even for the post of a driver and for
a chaprasy, the question paper, which was prepared, was of |.A.S,
standard. It was an objective paper in computerised form (Time-bel)). If
Members of Parliament have to answer those questions, | think, it will
not be possible for them. Some IIT students appeared in the examination
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on behalf of other boys, because there were no identity cards. That is
why some good percentage of jobs had gone to a particular community
or a particular area. Two years ago, there was recruitment of Grade ||
post. 500 candidates were interviewed for Grade Il posts. From the entire
gight States of the North-East, only eight youth of the North-East Region
got job. Qut of 500 jobs, only one candidate of each State could get one
job in that category. 1f that is the situation, how insurgency in the North-
East could be stopped? From yesterday onwards, there is an agitation of
various students’ organisations of the North-Eastern region in all the
States' Capitals led by the North-East Regions Students' Organisation
regarding similar demands. The demands will continue, unless the
Government of India come forward with a National Recruitment Policy,
not only for Railways, but also for all the recruitments in the Central
Government. There should be recruitment on regional basis. Equitable
share to the local youth of all the regions of the country on proportionate
basis is being represented even for the North-East. | think equitable
share should be given to all the eight States of the North-East Region.
Sir, there is one more issue. After the recent happenings, many leaders
from the nationat parties had gone there, and in spite of taking concrete
steps to ease the situation prevailing over there, they have been accusing
each other. They wanted to take advantage of the situation during elections
to the municipalities and town committees, and instead of finding out a
solution, everybody wanted to exploit the situation, and the innocent
people in Assam, who have continuously been killed and looted
consecutively for more than 10 years, despite there being an elected
Government, are in panic. They could not go from the refugee camps 1o
their homes because everything was burnt down, and there is no shelter
left for them. Also, some innocent boys are being arrested and put injail.
In the name of good administration, this is going on. An enguiry should
be conducted to find out as to what really has happened and how the
problem can be solved. | may inferm the House that when Shri Lalu
Prasad and a few other Members of this House had gone to Assam, they
tried their level best to ease the situation, and it has helped a lot. But
still, we feel that at the national level, till today, the Government could
nat come out with a specific statement about what has really happened
during these incidents, and how the Government proposes to soive the
probiem for all times to come so that there is no division of the society in
the name of language, in the name o1 caste or community. A permanent
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solution, which will satisfy the aspirations of the people of the entire
country, should be found out to all these problems. This is my prayer. |
hope this House will take a very positive decision in this regard, and will
direct the Government to come forward with a pragmatic solution so that
the problem can be sclved for ever. Otherwise, the militant outfits, who
are the real culprits behind all the incidents, and who have got an upper
hand to take advantage of the situation, to mobilize the public in favour
of their organizational network.

THE VICE-CHAIRMAN (DR. A.K. PATEL): Mr. Sarma, please
conclude.

DR. ARUN KUMAR SARMA.: I they are allowed to take this advantage,
that will be very harmful for the entire country. So, in order to deal with
the situation effectively, we should come forward with a permanent solution
very quickly. The hon. Railway Minister is here. Today, agitation by AASU
and many other organizations is going on in Assam. Widespread protests
are reported from different parts of the State. These problems should not
be tackled in such a manner that there is normaicy for a few days, and
after some time, the same situation prevails. Unless and until a permanent
soluticn is found to these problems, which is in the interest of the country,
in the interest of the national unity, the situation wilt not change. If we
want that India, as a country, should become a very strong nation, we
must find out a permanent solution to all these problems. There should
be no regional feelings, no differences between the communities on the
basis of language and religion. With this appeal, | conclude.

SHRI NABAM REBIA (Arunachal Pradesh): Mr. Vice-Chairman, Sir,
i come from the biggest State of the region, that is, Arunachal Pradesh,
which is almost 10,000 square kms. more than that of the size of Assam.
Sir, | request you to be a little considerate to me. Before | come to the
topic, | would like to recall, it was on the floor of this august House,
maybe two years back, on another Short Duration Discussion on "Internal
security of the country, with special reference to the North-Eastern
Region," | had said here that the North-Eastern Region has become a
den of the ISI activities, There is a move {o carve out a Bengali-speaking
Muslim country in the region. Assam is almost another Bangladesh today.
All other neighbouring States of the region are being affected. All those
things, we are discussing today, maybe, on behalf of these people, these
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elements. Sir here, the dicussion seems to be confined to only Assam
and Bihar and sometimes, there is a reference of Maharashtra. We are
talking of the North-East region. For the information of the hon. Vice-
Chairman, even most of the Members of this august House are yet to
know much about the region. There is no propoer understanding of the
region. Many of them think that Assam is the last State, Guwahati is the
last city of the region. It has not come to their notice that beyond Guwahati,
beyond Assam, there are States, As | have been saying, a State like
Arynachal Pradesh has an area of almost 84,000 sq. kms. whereas Assam
has 74,000 sg. kms. There is Nagland. So many States are there. People
have to understand what they are. Sir, | am just raising a very relevant
point how the Arunachal Pradesh Cuitural Group was attacked in Bihar, |
want to know about it because | have interacted with these peopte; |
have talked to them; | have come to know what experience they had.
And | have given a written complaint to the hon. Railway Minister and |
have met him also. ( Tirne bell) Sir, please don't go on ringing the bell. As
| said earlier, please be considerate to me. Why don't we try to understand
the North-Eastern region? | am talking about the State of Arunachal
Pradesh in particular. You ask a class |l student of Arunachal Pradesh.
He knows about the country! He is still good indeed, whereas even our
own people do not know much. sometimes, even | cannot convince my
fellow Indians that | am alsc an Indian. 39 <9 &1 favrear & o7 o waman '
Many peopte do not understand it, 'unity in diversity'. As you know, Sir,
on 12th of November, a Cultural Group of Arunachal Pradesh was going
to Mumbai by the Dadar Express. Two escorts were there. They were
attacked. When they protested, they told them, they are not Assamese;
they are Arunchalese! Two of the escorts had their identity cards. They
are Government employees, Governrnent officers. They produced their |-
Cards also 1o prove their identity. Still, they are not paying any attention!
All of them are brought ...(Time bell) The jewellery of the ladies were
snatched away, and the very girl who was raped was pulled out of the
compartment. They were in the same compartiment. She was not from
Assam. She was from some other State. As one of the Members said,
she was from Nagaland. One more girl who could just liberate herself
from the clutches of these demons was from some other State. And our
people have seen this! How come this behaviour! And when these people
went to the Jabalpur Railway Station to lodge a complaint, why did the
Police not file an FIR as lodged by the Group? | have specitically
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5.00 PM.

mentioned this point to the hon. Railway Minister; please take care of it.
But stili we are continuing, and we are trying to raise it. See the role of
students in our State. They are very active in our region. Dr. Arun Kumar
Sarma has also said..{ Time bell).

THE VICE-CHAIRMAN (DR. A.K. PATEL): Mr. Bashistha Narain
Singh.

SHRI NABAM REBIA: | am not saying that you give hundred per
cent reservation. | am not in agreement with most of the Members. That
may not be practically possible. But please take into account the regional
aspirations of the people of the region, and when you formulate policies
and programmes for the region, please see that the demographic pattern

of the region is not threatened. This is the most immediate cause of...
...(Interruptions)...

THE VICE-CHAIRMAN (DR. A K. PATEL): Please take your seat.

SHRI NABAM REBIA: ...any type of revolt, any type of unrest in the
region.

THE VICE-CHAIRMAN (DR. A.K. PATEL): Shri Bashistha Narain
Singh.

SHRI NABAM REBIA: You are insisting, Sir. Okay. Sir, | thank you
for giving me this opportunity, and | hope, Mr. Nitish Kumarji, you will be
considering at least some of our locat boys, particularly from my State,
because | do not have a single person as a railway employee in the
Railway Department. At least, | hope, next time you will consider five,
six boys from my State also, and also see that people could create a
separate railway zone for the North-East.

st afyres g fie (fagr) : STavray wegg, 3= & O i faea
W F @ § 1T w39 96 @A Qg 2D gt w1 30 w @
Ao § | T e T 2! weAl | watya ¥ 3R uw v | dafua ¥, e q@
g w1 divpt frren sttt % 9 % i faen 1 26 s, 1997 A 1 foawew @
s gt o o Tad ==l g ot afv o v S fadie =l o 3ad 29 9 wem
B, S o Wit w3 v &, 39 Snit 3 ym S w R w1 T A
ol & waE Y, ST qon | Jg1 ff, SAHT Fon § 9 o Afe ey-my g9eed
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ardt & FH, FE FaA B FR A WHY F) THW T TN @, FE @ RO
A T TS BH 6" F & fo o 39 T oA faam wwe o & fog sa S
# wiie &, afmfen ¥ 30 weg & @ v w5 7 9t f& o | am etk e
qran & | 3aH ot sgaa # T d f e 3w E oSt B g ot @ ae it en
g @S ¥ ot =t w9 few ) S 3o faa it e 99 # = ym wse o
dreevimw A o s me el e am d, W frn -t wam
3 29wl smom, frm TR QA S | A sEE SR faen F mTEE w A
Y A Wehi 3@ F wEd 6 ¥ 1 wedt =9 & A uiferd ¥, e | #°
I TE ¥ gD @ T | R g 1 S I FE A ot § A | @i ow
T 9 F AU g T 9 R Wag 3R 55T & 9l 'R T8 W weEta o
S 1 13 et A oiferet -39 safad 3 9w ug ST - e whT,
TGS AT HTH F H FHE 6w E, 35 w9 ety Hfw st =
w9 9 90 F0 F W I R ¢, wu fqy = S s & o  AfE @
I i 79F grg @ gu d fe saw o e g ¥ safog & va g w6 fade w5y
Q Ier@ FTA =rEa g

( 5t swrafa deri= ge)

W A3 fog ot dom o geen e 9 sit Im Ty 25 feerd wegdt 1 dee |
T Y T o, B faww w1 39w ww s an ) gere e gt # am de
Tt | fagr & 25 T9g T MY 2 (39 WE B 9w § 'S -9 55 B 5ol
o 7 shg &, S ot TE & o el off wdw S Fm R &, 3w s mwa €
o it o it #3 Twi T@-a% 39 T 9 T, 9e gy fea # St 3R e
3@ @ | wra i agi F= et & e aaw & ma @ @it S g we fE o faer
J sy &), formre & ol Y SR R 7 2 T 99 < v wrd o e @ i
& @ g & fio & 9 famfet o aree 3 gae st e T & T it
e | 3R faerd W 99 ge }, T I 1 F9 w e fE e wg W |
AR B &7 Y g ) W LA F TS @i I F F=ne Rewa
2 I T & FW F R e AR # gn |m wifiee w Ew =@
TE@ F AT FE 3R A A F IR § 1 IHE B T IR A A FY @ 76 F
i 3 F faran | <20 &7 39 A I F) I=a FE ¢ F vwamdam b faam
faerma gon sl feat Towd g% | 9TR A 3 A A I H Jwd 76 ¢ fwaw
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[efa %1 JHam g0 ¥ o iR Fmam fier aifen ) 789 ) o T SRS
A T TEW F 1@ I Y srdea ol o, S 39 2w 1 fadear & s
AT T @ fom v & & S I wiasy w1 afey s st o B 9r
=fiee-UEn g3 o ¥ | 9 @ 2R e g St 3w aeT | werem # ey
o S T get, I St IR A5 o1 i 7 el T ¥ o e vl d R
o1, T R T U 98 GAE 9 godk ® anm @ @ v € seia 5
Taet W risfivan @ faar s wifew)

st Tl SEA-EA YEE |

ot wfirs I fog: gy S, ME A IR P AR I A e fas =+
18 T A A3ia Fie A &1 i smEer T Tan § saw oo w03 wwm § s
9 1 A i STEEA F W F A I9 w9 1 9% A & Jaia faw
o9 TE @ | 7@ § IR 9w T AR I & 9 TR w7y 5 faerh s i ®
G4t # & F E, Jora F1 et a9 @ ¥ 32 dnes e §, af s
w8 wen TE I A fagre B Torgt W o faEn A S A oo E, TEH I
g I | I g e oy /= 9 &2 v w fe e ofn ool ) s
Tl @ 7€t it I Wt € S A mhe § ok s g ¥ A 3 el #°t
aE & T H, @9 ® T 19 3 T | 320 g2 fE s e €2 +5¢
wETE B @ | 39E O 99Tt 9 ot o1 fF e o w9 sraent 3 =@ifEe g
Ty ¥ fr 31 -1 @ oI uwE Aegdl ) Tasa 1 wm e 9w
frwre ama 1 & 39 9@ %) Faa sefee 7 1w s mt o 3= qarasn
fem s afesr sofay &5 @ € 5 ome 339 959 d 3@ W iitan | faer s
aifen fiF fae od 918 1 oo o @ 949 w0 #1 &) T8 ¢ 9few e 5t
72 ulferst st Fg aitt oot w61 9 @01 Q, I e &5 1 # 5 fady wee 2
#Y TEa ¥ 2rae YRS 2T 1 AOAIHT FY HEA F99 F &G ¥, D1
AP A @A FW FI T84 T 3R T 1 w2 I\ w o FE F
wEE ¥ |t 29 | U wwen = fem @ v #(qvafa <, qm ara i §
..( FFYTT)..

it TTafly: AN W ATTHRT SgA-9%a A |
& afire TR fiE: 519 R Ot | o e sy, W9 g
THE F1 7 T 8w 21 e g3 A w1 ey # yefee F ot € W
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FeH @eH HEM o &a Tl & forg @ e o7, 98 w5 9 @yt
21 weER
st gwTfa: st i T i
st Trafta Yy TvTafa it
st garafa: fFas e arin?
it ol yper: 3 1 R Ao &) T A @ S, goE @ A A g
sit wvraf: =, Tee T e
it Tfte gpae: o fe & ww sy dm
ot AVTARY: STT9aT S FaTe F orm A ¥, T faer { ¥
st Tl Y AR e A @ S S T A W R @ ¥
0 TRy AT e 7 e . (FFem)..
ot g v : Tl S, gt dey R @ ot ¥ st At s ot weEn &

oft Tvmafa: ar@t iR Wit == fas 9 S 9T Hife STt Rt
IR E, R T T

raem s (st ws o) ofa g ot ) s e S ww W d
pec e aufl

5t TSt Y famr o wgoe ®)
st wwrafa: o= o s den & T dm

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Chairman,
Sir, the issue is about the situation in Assam and Bihar due to the Railway
recruitment policy. It is my submission that the problems are well-known.
They have been posed fo the hon. Minister. But | don't think the hon.
Minister or any other Minister has an answer for the complex situation
that the country is facing today. It is out of his hands. It is out of the
hands of all of us. Today, we are a country of one billion people with eight
religions, 18 languages and 1500 dialects. These problems will arise.
The question is: What can in this case the Railway Ministry and in other
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cases other Central Ministries do to minimise these incidents? | Jon4
think they can be totally prevented because we have seen that even in
recruitment to other Central Services, even in my own Service. The poit
is, the policy that we have to tollow—I1 am sure the Railway Ministry is
following that policy—is these recruitments have to be done on zonal
basis. They have made so many Railway Zones. Let the recruitment of
that category, Group 'C' and Group 'D', be carried out at the zonal leve;
because the zone itself extends to more than one States in some nases,
Secondly, even if you do it on zonal basis or regional basis or Stai2
basis, these problems will continue because even within the region or
ihe zone or the State,—whatever we may say about reai.-ra)
predominance—each region has got elements of all communities v+ the
country. Theretfore, | think, there is no other answer, not just forthe I .7 ~ay
Ministry but for all Central Services, to carry out recruitmentsto C &~ D
Group posts on a regionai basis. In addition to that, | think the major
issue is that the recruitment procedure has to be transparent, has 1o be,
to the extent possible, fool-proof and to the extent possible ail the
problems, which Shri Sanjay Nirupam mentioned, should be avoided
because | don't think we can really blame anybody for this, This is a part
of our system. | think when we are growing up as a nation, this will
happen. The effort will be to minimise these incidents, control these
incidents.

Now, in this case particularly, there were some remarks made against
the role of the police. Now that the hon. Railway Minister has got his own
police force, this is one thing where he has to exercise very tight controi
because whatever we may say, how much we may be agonised over
this, the problem is with us and the problem will remain with us. But, |
think, as we go along, we have to minimise it. So, | have really no advice
to give the Minister. He gives solutions and | am sure, he is working
towards it. Thank you.

SHRI R.S. GAVAI (Maharashtra): Sir, | will be very brief, | will finish
my speech in two minutes.

5t T YT yrafa S, # sl ar aga e S wEm | < gem wwem €,
= 98 ol 3R ) 1 71 faane ¢ & afes siemi 1, N sm e 9

& e ot 15 |l ) = 39 2 R 9w ora A el v d s s 3 e m
21 30! oore | HwE # off T gon oM I it awe | 7 STEH ° qHre g | N
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W 29 # IE-49 7w e S w@ v w QA e w1 ok At vt
..{(=agH)

ot gvrafy: amg w7 919 IO, 7T & 9. (HEEA)

st Troftar Y aga Har # @ e @ ) 3 Iekl- et 9. ([aeH)
sit wvimefa: 7€, ®¢ T T9 gaD, GHY T |

ot gita Yy a8 7% 7@ ¥ | 5] a0E B TE A @R

st wyrafa: 7€ & wE WG 9EEr 2L (HEEE)

5 Traftay Yo : T Yol # well... (e T el 8§ o | et g, dfws
I 7wt FE 39 A i = = T8 g, T w6t 582 e fe Saeend w5t
e w5 ¢ wre off I & v et gt & wew W

’Jﬂm:aﬁtaﬁtl

it i Y : 30 W @ T & fae u d sefigaengSem ) agrn =ifee,
qq H5t St gy ¥ e Sie @ o @ s @ @ e i am d | e,
fedtormer orae W 3l sreen &) Hed WU W PR sl §) o et Hee & &l s
Aot = = e T 1 gan, 3uS fou # ovan wWER 3R faer v, 9 % sy
e fag Fur 2w i 3 feafa W freisor 0 & st wifa & @ smen
T g | wars e, i wiwdt w1 vy e o m @ ok faest aew @
Qq-f-9r faa & izt f aei w ity & nd 1 ww A ot for R Wi A
iy arelt 3o fn 3o s 31 =fiee wwi B it ), wi W E d, e =
=it % feg e o e ) f va 3/ w5 wewa T ) S dansi @ fau
IR AT SRl T Y e HH @ yfirgd w1 wE w1 T 1 31w 9 we
B yfrge & fog e @ ¥, & meng & i fae ot w# s T yfags w0
gran ¥ | o mrare A S 6 v iRy 1 g @ 1 gafe ge feafa fad st
TE WIHR T4l F 9N Tt 1 79T, YR 912 & & wort e & s wet =1 o o
ot o BT 1 WIw 7 foan g 38 /a5 ga fF He @ dme el B
T feran s wehan | gRferg 7% R 30 ) o Bt ¥ i Ry dansdt J deE &
IR W fhet formr &1 g 30 faewe Sfoa adt ¥ 190, s iR & w3
Syoft 3 yrafrrm v @ L a1 gEd S, W, 79 S oTem o 9hen € wd @
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T aga Aol &1 wed Tl S A o T f A v S Ad @ w10
FIAS T & T, TafF A8 T 180 FUAIS BT T ol | I 3faa T ¥ 1@
T oa 7% ¢ % %9 @ &0 quras 3R 39 warAsst i =) erom s =fec i uw
+it =afer ol 8 T | 3Ee waara ¥ f 3= e B visitn @ @ faan

5t Tyt S ¥

sit TRl YaeT: 379 19 T TWE MR QR E R EfF mBE mM Ao @
%1 OR @ R w19 | § | AfFa a1 fom we 3 tw R L (sgaam)

st guTafy: AR S8 3| W g1 o9 9gd eyl 9 s @ ¥ oit =i
TEeqol ST et ¥, 981 ware et shern wifen s uge wwra 7 & W

5t wofte e S, O} SIS ) wae )

SHRI R.S. GAVAL Sir, 1 want to deal with this issue with a nationa!
spirit because | do admit | have visited neither Assam nor Bihar after
this incident. Sir, we are dealing with symptoms only, not the disease.
The main probiem is that we are dealing with the symptoms only. | call all
that happened in Bihar and Assam and the stray incidents which occurred
in Maharashtra, a part of the system. The deep-rooted disease is that,
unfortunately, such problems are leading us towards disintegration, instead
of leading us towards integration. There are all sorts of problems relating
to caste, creed, religion, sex, communalism, and now the problem of
provincialism. These are the issues, and the minute the symptoms appear,
the undesirable elements take advantage of the situation.

Sir, my colleague, Shri Shankar Roy Chowdhury, suggested how we
could minimise the problem. Certainly, there are golden middle points te
deal with it. But, at the same time, we should not be desperate. | will
suggest some golden middle points. There is a certain demarcation as
far as the Services are concerned. There cannot be reservation as far as
the All-India Services like 1AS, IPS, Indian Foreign Service, Indian Forest
Service, are concerned. On the same pattern, we have the State Public
Services whereby this aspect is taken care of. As far as the Railways
are concerned, | oppose reservation. But | do feel that we should have
some zonal system to take care of the problem. Why should you invite
15 lakh people? For example, if people with MBA and B.Com. qualifications
apply for the posts of gangmen, you can scrutinise the applications and
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lessen the number of those called for examination. The problems are
there but there has to be the will-power and the way-out will be found. |
hope we will be able to find a way out and solve this problem.

MR. CHAIRMAN: Shri Dinesh Trivedi, 34 & Ey f& St d=g = £
ot 3 e, wite i sfea 2@ w6

SHRI DINESH TRIVEDI {(West Bengal}: | do not know about the
sweetness, but | will try to be short, Sir.

Sir, | am particularly saddened today to talk on this subject. The
reason | am saddened is that the Railways is one outstanding institution
which reflects Ingia. It does not reflect one region or the other region, like
the Army, the Air Force and the Navy. The hon. General Saheb just
spoke. And that is why | am a little saddened that a symbol of unity
should turn into a discussion of, perhaps, some kind of disunity. | must
also condemn the incidents which took place, the unfortunate incidents
which tock place in Assam where some people were killed and the incidents
which took place in the train. The reason | am sad is that both sides were
Indians.

Sir, | have to speak a lot. But | must respect the time-limit as well. |
will just ask some pointed questions and be done with, | listened with
rapt attention to the hon. Member, Shri Nirupan. Regional aspirations are
always growing, and rightly so. Today, if we look at the constitution of this
very Government, we find that it reflects the regional aspirations, which
is the NDA, Sir, at this point of time, | would like to ask the hon. Minister,
who is about to frame the policy, or the Government, or the entire House:
when you talk about the 'sons of the soil', how are you geing to define
who is a 'son of the scil'? Talk about an Army Officer or a Subedar who
has lived all along in the border, outside his so-calied State. Would he be
considered as a person belonging to that particular State? Are you going
to consider the Election Identity Card ? Are you geing to consider the
names written in the employment exchange? What are you going to
consider? Sir, let us face it, and | will conclude in half-a-minute. Somewhere
down the line, we all have gone wrong, and unless and until, we recognise
this, whether it is formation of zones and whether it is formation of some
small, small units, we cannot cvercome this problem. Sir, one-way, many
countries are joining the European Union. There are so many countries
which are coming together. The hon, Prime Minister mentioned about
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borderiess State between Indo-Pak or SAARC countries. | personally
feel - this is a generalised statement, and 1 will sit after that - that you
have to be very specific when you talk about the sons of the soil. My
forefathers, perhaps, lived in Kutch, in Gujarat, but we have domicile in
Bengal for the last 50 years. Am | a Gujarati or a Bengali? | consider
myself to be an Indian and that is it. | think, the time has come when we
have to redefine the entire policy of Indianness. Thank you, Sir.

RESOLUTION

Promoting Regional Harmony, Unity and
Integrity of the Country

MR. CHAIRMAN: Before calling the hon. Minister to reply, | feel that
keeping in view the sentiments of this House, we should adopt the following
Resolution.

"This House expresses its deep sense of anguish over the recent
incidents of violence in Bihar, Assam, Maharashtra and in some other
parts of the country in the wake of Railway recruitment examinations in
which many innocent lives have been lost and properties destroyed.
Such incidents of parochialism should be condemned and countered
unitedly and with determination. This House unanimaously appeals to all
to promote harmony and the spirit of common brotherhood amongst all
the people of India transcending religious, linguistic, regional or sectional
diversities. All issues that have a potential for promoting divisive
tendencies and regional discord can and should be resolved amicably
through discussion, dialogue and other democratic means, and not through
viclent means.

Let us resolve 1o protect the regional harmony, unit and integrity of
the country and re-dedicate ourselves to this cause”.

May | take that this Resolution is adopted unanimously?
SOME HON. MEMBERS: Yes, Sir.
MR. CHAIRMAN: The Resolution is adopted unanimously.
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